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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

IA Nos. 6-14 in Wit Petition(CGvil) No.29/2003

SAURABH CHAUDRI & ORS. Petitioner (s)
VERSUS

UNION OF I NDI A & ORS. Respondent (s)

(For directions and clarification and further directions)
Wth

Contenpt Petition (C No. 398/2004 in WP (C) NO 29/2003
[ MANU BAMAL & ANR. VS. J.V.R PRASADA RAO & ORS.]

W TH

WP(C) NO. 189/2004

[ PRASHANT YADAV & ORS. VS. UNTON OF INDIA & ORS.]

(Wth office report)

Date : 06/05/2004 These Petitions were called on for hearing today.

CORAM :
HON BLE MR, JUSTICE R C. LAHOTI
HON BLE MR JUSTI CE B. N. AGRAVWAL
HON BLE MR JUSTI CE ASHOK BHAN
HON BLE MR JUSTICE S.B. SI NHA
HON BLE DR. JUSTI CE AR LAKSHVANAN

For Petitioner (s)
in W 29/03M. MC. Dhingra, Adv.

in W 189/ 04M. A. Mariarputham Adv.
Ms. Aruna Mat hur, Adv.
M. Shankar D vate, Adv.

in Cont. 398/04M. A. Mariarputham Adv.
Ms. Aruna Mat hur, Adv.
M . Parmanand Gaur, Adv.

For Applicant (s)
in 1A No. 6M. MC. Dhingra, Adv.

in lANO 7M. Ranjit Kumar, Sr. Adv.
M. A Mariarputham Adv.
Ms. Aruna Mathur, Adv.
For Ms. Arputham Aruna & Co., Advs.

in 1A NO 8M. Raju Ramachandran, ASG
Ms. Sunita Sharnma, Adv.
M. D.S. Mhra, Adv.

in A No. 9M. Gopal Subramanium Sr. Adv.
M. Divjyot Singh, Adv.
M. N khil Nayyar, Adv.



in 1A No. 10M. K. Radhakrishnan, Sr. Adv.
M. S. Udaya Kumar Sagar, Adv.
Ms. Bi na Madhavan, Adv.
M. Bikas Kar Gupta, Adv.
Ms. Pooj a Nanekar, Adv.
For Ms Lawer’'s Knit & Co., Advs.

in A No. 11M. Sanjay R Hegde, Adv.
in A No. 12M. P.P. Mal hotra, Sr. Adv.
M. Shail endra Sharnma, Adv.
Ms. Binu Tanta, Adv.
in A No. 13M. S. K. bDhol akia, Sr. Adv.
M. Manoj Kumar Das, Adv.
M. Sibo Sankar M shra, Adv.

in A No. 14M. Manoj Kumar Das, Adv.
M. Sibo Sankar M shra, Adv.

For Respondent (s)

For U O1l.M. Raju Ramachandran, ASG
Ms. Sunita Sharma, Adv.
M. D.S. Mdhra, Adv.

For MC.I|.

M. Mani nder Singh, Adv.

M. Angad M rdha, Adv.
Ms. Pratibha M Singh, Adv.

For the States of :

AssaniVs. Krishna Sarma, Adv.
Ms. Asha G Nair, Adv.

M. V.K Siddharthan, Adv.
For Ms. Corporate Law G oup, Advs.

Arunachal PradeshM. Anil. Shrivastav, Adv.
Bi har M. B.B. Singh, Adv.
Chhati sgarhM . Prakash Shrivastava, Adv.
Quj arat Ms. Hemanti ka Wahi, Adv.
GoaMs. Shalini Gupta, Adv.

M. Mohit Choudhary, Adv.

M. Dhruv Mehta, Adv.

For M's. KL Mehta & Co., Advs.
Haryana Ms. Kavita Wadi a, Adv.
H machal PradeshM. J.S. Attri, Adv.
Jamu & KashmirM . Anis Suhrawardy, Adv.
Jhar khandM . Ashok Mat hur, Adv.
Kar nat akaM. Sanjay R Hegde, Adv.

Mani pur M. Khwai rakpam Nobi n Si ngh, Adv.
M. M Greesh Kumar, Adv.

Madhya PradeshMs. Kamakshi S. Mehlwal, Adv.



Mahar ashtraM . Uday Unesh Lalit, Adv.
M. Ravi ndra Kumar Adsure, Adv.

Meghal ayaM . Ranj an Miukherjee, Adv.
Nagal andMs. V. D. Khanna, Adv.
Ori ssaM. Radha Shyam Jena, Adv.

Punj abM . Swaroop Singh, Addl. Adv. Genl.
M. Kuldip Singh, Adv.
M. Raj Kumar Pandey, Adv.
M. Jatinder Kumar Bhatia, Adv.

Raj ast hanMs. Sandhya Goswam , Adv.
M. H C. Kharbanda, Adv.

Tam | NaduM . Subranoni um Prasad, Adv.

TripuraM. Gopal Singh, Adv.
M. Anurag Sharma, Adv.
M. Navin Prakash, Adv.

West Bengal M. Tara Chandra Sharna, Adv.
Ms. Neel am Sharna, Adv.

Union Territories of

Andaman & Ni cobar | sl ands,

Dadra & Nagar Haveli &

Lakshadweep Ms. Sunita Sharma, Adv.
M. D.S. Mahra, Adv.

Pondi cherryM . V.g. Pragasam Adv.

Chandi garhMs. Kamini Jai swal , Adv.

M. MN Shroff, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER
List for orders on 7th My, 2004.
KALYAN
(RADHA R BHATI A)
COURT MASTER



